147 Written Answers

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE MINISTRY OF LAW,
JUSTICE AND COMPANY AFFAIRS

APEIL 11, 1979

Written Answers 148

(SHRI S, D. PATIL) : (a) and fb).
The details of the number of cascs of
murder and rape reported in Delhi
during the year 1878 are as under--

Reported  Cancelled Adniitted Sofved
Murder 185 1 181 135
Rape 80 3 7b 71
Recruitment of SC/ST Members to (11) Where necessary and "Cs>

Junior Pests in Central and State
Services

6702. SHRI MADHAVRAO SCIN-
DIA) : Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether a two days conference
of the officials of U.P.S.C, State P.S.C,,
Ministry of Education, Social Welfare
and Culture and hiy Ministry and
Labour was to be held during the 1ast
week of March, 1979 to discuss the
matter with regard to promotion re-
cruitment of SC/ST members to junin
posts in the Central and State gervices;
and

(b) if so, outcome thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HOML: AFFATRS
AND IN THE MINISTRY OF 1.AW,
JUSTICE AND COMPANY AFFAIRS
(SHRI § D. PATIL) : (a) Yes Sir
A two-day conference of Recruitmng
Agencieg like State [Publie Service
Commissions etc. was orgamsed by
Staff Selection Commission on 24th
and 26ith March, 1979,

(b) The conference concluded with
several recommendations. Some of
the main recommendations of the
conference are as follows:--

(i) to make up the shortfall in
recruitment against vacancies re-
served for Scheduled Custes and
Scheduled Tribes, special recruit-
ment may be held execlusively for
them,

sible, additional examination cen-
tres may be set up in areag where
Scheduled Castes and Scheduled
Tribes popuiation is concentrated.

(ni) Adequate number of pre-
examnation training centres may
be se{ up tor providing coaching
facilities to candidatus belonging to
Scheduled Castes and Scheduled
Tribes.

(iv) Facilities like hostel accom-
modation, typewriters etc. should
alsg be madec available.

(v) Extensive publicily may be
given about examinations and re-
ctuitments 1n  which rescrvaticns
for Scheduled Castes/Tribes exist.

(v1) Reciruiting agencies may be
vested with the discretion of re-
laxing to the extent necessary.
qualifications relating to experience
prescribed tor recruitment to wvari-
ous posts and services reserved for
Scheduled Castes/Tribes.

Meeting of National Productivity
Councl}

6703. SHRI MADHAVRAO SCIN-
DIA : Wil] the Minister of INDUS-
TRY be pleased to state:

(a) whether it i a fact that =a
mecting of National Productivity
Council was held recently in Delhi;

(b) if so, whether Government
have advised the Committee to reorient
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itg activities to nmew economic and
industrial policy;

(¢) if so, details

therein; and

of discussions

i (d) outcome thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI JAGDAMBI PRASAD YA-
DAV) : (a) and (b). Yes, Sir

(¢) The National Productivity
Council at itg meeting held at New
Delh)y on 15th March, 1979, identified
the following areas for 1mmediate
action :—

(1) Development of soap and
match industries 1n collaboration
witly Khadi and Village Indusiries
Commuission, Development Commis~
‘sioner for Small Scale Indusiries
and others.

(1) Development of small-scale
sectoi-productivity improvemect in
the existing umis and promoting
growth of small scate units for the

reserveqd items in collaboration with
DCSsI.

(iia) Productivity improvement in
public sector arganisations where
productivity is low or are consider-
ed sick Some .,f the units/areas
identified for immediate studies arc
State Eleetricity Boards, sick unils
of the Nationa] Textile Corporation
and Enginecring Industry, Bombay,
Port, Railway Yard in Muyalsaiai,
ete,

(iv) Promoting approprniate
schemes for gecuring involvement
of Trade Uniong to enable them to
adopt productivity as an integral
part of their movement.

(d) The National DIioductivity
Council hag already worked out de-
tailed proposals for development of
soap and match industries in the cot-
'atage/small sector. Proposals in res-
bect of other areas are being worked
out by the Counecil
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Formation of Reception Commitiees to
Freedom Fighters at Port Blair

6705 SHRI MANORANJAN
BHAKTA: Will the Mimster of JIOME
AFFAIRS be pleased to state:

(a) whether it is a fact that during
the mauguration of Cellular Jail ag a
National Memorial at Port Bl tr by {hie
Prime Minister of India when large
number of freedom fighlers weie pre
sent two reception commuitecs t¢ izee
dom fighters, one official comimitice a.
other citizens commttee we ¢ torme.
if so, the details thereof, and





